$I TEM NO 29 COURT NO. 3 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).2057/2011

(From the judgenent and order dated 09/ 09/ 2010 in MA  No.

466/ 2006 of The H GH COURT OF PATNA)

RANJANA PRAKASH AND CRS Petitioner(s)
VERSUS

THE DI VI SI ONAL MANAGER AND ANR Respondent (s)

(Wth appl n(s) for permission to place addl. docunents on record
and prayer for interimrelief and office report)

Date: 31/01/2011 This Petition was called on for hearing today.
CORAM : HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A K. PATNAI K
For Petitioner(s) Ms. Manita Verma, Adv.
M. Devashi sh Bhar uka, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.

(Ravi P. Vernma) (MS. Negi)
Court Master Court Master



